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Expansion of (Amdt.) Bill
Durgapur Alloy
Steel Plant

1 had referred, when speaking, to
a statement made by the Officers’
Association, to the cffect that between
March 1971 and August 1972 when
the product-mix was revised, neither
the HSL Chairman nor the General
Manager of ASP nor other technical
personnel of ASP were associated
with that decision. Is that correct?

SHRI S. MOHAN RUMARAMAN-
GALAM: That is not correct. Both
the wviews of HSL Chairman and—1
do not remember, but I think—the
views of the Asstt. General Superin-
tendent and other officers of the
plant were taken into consideration.

SHRI INDRAJIT QUPTA: They
were consulted?

MR. CHAIRMAN: Now there are
two amendments—one by Shri Jyo-
tirmoy Bosu and another by Du.
Laxmnarain Pandeya. ...

SHRI SAMAR GUHA: S, I want
to trust the assurance—he has used
the word ‘assurance’—given by the
Minister and his open-mindedness in
suying that this study group will not
be influenced by what he is saying
in favour of this or that. I withdraw
my motion,

MR. CHAIRMAN: But since the
amendments have been moved, they
have to be put to the House.

Now, I will put the amendments of
Shri Jyotirmoy Bosu and Dr. Laxmi-
narain Pandeya to the vote of the
House.

Amendments Nos, 1 and 2 were put
and negatived,

MR. CHAIRMAN: Now, with re-
gard to the main Motion, Shri Samar
Guha has expressed his desire to
withdraw it, in view of the assurance
given by the hon. Minister,

Has the hon. Member the leave of
the House to wilthdraw his motion?

SEVERAL HON. MEMBERS: Yes.
2790 LS—11.

The motion was, by leave,
withdrawn.

SHRI INDRAJIT GUPTA: You are
not expressing your plcasure at his
reasonableness?

MR. CHAIRMAN: 1 have said that
he is not dogmatic to-day.

17.45 hrs.

INDIAN RAILWAYS
MENT)

(AMEND-
BILL—contd.

MR. CHAIRMAN: We shall take
up further discussion of the Indian
Railways (Amendment) Bill. Shri
Bade wants to speak at this late
hour. He may kindly speak.

SHRI R. V. BADE (Khargone):
L.et the Minister introduce and say
something on the Bill,

MR. CHAIRMAN: He has spoken.
You are too late, Mr. Bade.
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Bottlenecks 1n the movement of
goods by Raillways aie due as much
to stoppages caused by law and
order problems as the actual short-
age of wagons, the Railway Minis-
ter, Mr T A Pa told the Lok
Sabha in Question Hour today
Additional wagons  have boen
ordered from private fiims and

rallway workshops fo cope with the
wagon shortage, he said
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“As per the Railway Board's cit-
cular, wine shops should be kept
3 kms away from the raillway
track, but it 1s seen that mostly in
India, wine shops have been kepl
just nearer to the railway track.
Kindly issue neccssary orders to all
State Governments to remove wine

shops and keep beyond 3 kms. away
from the railway track"
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MR CHAIRMAN: The hon, Member
may conclude his speech on the next
day.

18,01 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday, De-
cember 7, 1972/Agrahayana 18, 1804
(Saka).



